@
SLP(C) No. 4230-4231 OF 2003

| TEM No. MM+ 1 Court No. 9 SECTI ON | VA
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C) Nos. 4230-4231/2003

(From the judgenent and order dated 27/01/2003 in MFA 2940/ 02

C/ W 2939/ 2002 of The H GH COURT OF KARNATAKA AT BANGALORE)

KUVAR V. JAG RDAR Petitioner (s)
VERSUS

CHETHANA RAMATHEERTHA Respondent (s)

( Wth prayer for interimrelief )
( For Final Disposal )

Date : 28/11/2003 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTICE D. M DHARMADHI KARI

For Petitioner (s)
M. P.R Ranmasesh, Adv.

For Respondent (s)
M. N khil Nayyar, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

List after wi nter vacation.

Sarita (Shelly Sengupta)
Court Master

Note : This matter is shown in the A/L No. 2058
for 5/12/2003 as Item No. 214 at page 37.

Mentioning slip is attached with R/ P.



